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SHRI VAYALAR RAVI (Kerala): Sir, the
electronic media has become highly
competitive now. Doordarshan and the All
India Radio are doing commercial activity. So,
it is very easy for the Government to give a
direction for pay parity. Keeping in mind the
high competition in this area; the Government
should see to it that good staff and equipment
are made available to these institutions. Sir, this
is my appeal to the Government.

Infiltration of Pakistani - trained Terrorists
into Himachal Pradesh

SHRIMATI CHANDRESH KUMARI
(Himachal Pradesh): Sir, I stand here to bring
to the notice of the Government, through this
Special Mention, the news item which has
appeared in the Tribune regarding infiltration of
Pakistani-trained terrorists into Himachal
Pradesh.

As we know, Sir, Himachal Pradesh has-
been a very peaceful State. For the last six
months, terrorist activities have been going on
there. The first killing took place in July when
the Vidhan Sabha Session was in session. This
matter was brought to the notice of the Chief
Minister, but no proper heed was given to it.
Soon after that, within two weeks, in August,
the second attack took place in which 35
innocent people were killed. Four people were
taken away by the terrorists, and to this day,
we don't know about the plight of those four
people. In fact, they had taken away six
people, but two people were released later.
Those two people were taken into custody by



321 Special

the police. While these people were' being
interrogated by the police—one in Punjab
and one in Himachal—the terrorists hit
again in the area where we had warned the
Government that this area is a very open
area and the terrorists can come again to
that area and attack. They attacked in the
same area and killed three more people.
To add fuel to the fire, terrorists let one
man go back and said to him: "You can go
and report to your Government and say that
the Government can do whatever it likes
but we will hit again." They are challenging
us repeatedly, but we have not been able to
stop the terrorist activities. My request to
the Home Minister is at that time too, this
is the request—the Army should, have
patrol exercises in the area to flush' out the
terrorists from there. The Army has a
cantonment at Dalhousie so there should be
no difficulty. The Defence Minister is also
here. I will be very grateful if you kindly
take note of this. This had been the
demand from our party in the Vidhan
Sabha recently.

On the news item which came, it is not
just a paper news because the DC of Doda
district of Jammu and Kashmir has
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informed the Himachal Government that
16 terrorists had entered Himachal
Pradesh.

I thank you that you gave me the time.
Sir, I have brought it to the notice of the
Government and I request the Government
to take all immediate steps before the
snowfall because once the snow falls, it
will be very difficult for them to remove
the terrorists from there. They will stay
there and will train the young people of
that area at gun-point. They are holding
people as hostages at gun point They will
train them to do terrorist activities and this
peaceful State will also become a terrorist-
hit State. I request the Government to take
immediate steps and flush out the terrorists
from this area. Thank you very much.

THE VICE-CHAIRMAN (SHRI
SANATAN BISI): The House is adjourned
till 11 o'clock tomorrow.

The House then ad-
journed at forty seven minutes
past five of the clock till
eleven of the clock on
thursday, the 10th December,
1998.



